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[Notifications relating to Non-Statutory Rules, Regulations, Orders and Resolutions issued by
the Ministries of the Government of India (otter than the Ministry of Defence) and
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PRESIDENT'S SECRETARIAT

New Delhi, the 18th February 1985

No. 16-Pres./85.—The President is pleased to direct that
the following amendments shall be. made in the ordinances
relating to" the "Asiad Vishisht Jyoti" Medals, in the Presi-
dent's Secretariat Notification No. ll-Pres./«4, dated 28th
January, 1984, published in Part I, Section 1, in the Gazette
of India, dated 11th February. 1984, namely,

For clause thirdly, the following shall be substituted :—

"Thirdly . The medal shall be suspended from the left
breast by a double coloured (blue and green) silk riband
32 mm in width."

The 26th January 1985

No. 17-Pres /85 —The President is pleased to approve the
award of 'SHOKA CHAKRA' to the following persons for
acts oLbravery of the highest order ;—

1. Captain Jasbir Singh Raina (IC 3.7068), Brigade of
the Guards.

I (Effective date of the award • 3rd June, 1984)

On the 3rd June. 1984 during operations 'Blue Star', IC-
37068, Captain Jasbir Singh Raina of 10 Guards was assign-

ed the task of finding out detail of the fortifications made by
the terrorists in a building complex. Even though it was a
dangerous mission. Captain Raina undertook the task and
went inside in civilian clothes. In spite of the fact that he
was being trailed by the terrorists throughout his miss'on,
Captain Raina carried out the task at great risk 40 Ms own
life and brought very useful information about the layout of
the building as well as the fortifications inside it.

Again on the night of the 5th/6th June, 1984, 'B' Company
under command of Captain Jasbir. Singh Raina was asked to
flush out terrorists from a religious place. His company was
the first to enter the complex and he was, in the lead. His
company's objective consisted of three storeyed buildings
dominated from top. some underground tunnels, manholes
and "basements. \s soon as the leading platoon entered the
complex through the main entrance, it came under heavy fire
Q€ L M G S and other automatic weapons from all sides of the
complex. Undaunted by the risk to his personal safety, Cap-
tain Raina forged ahead through intense fire of automatic
weapons and inspired his men to maintain the momentum of
the operation despite heavy'casualties. With, a resolute de-
termination Captain Jasbir Singh Raina kept moving ahead
inspiring .his comnany to clear room after room occupied by
the terrorists. While [doing so. Captain Raina was hit on his
knees by a burst of fire from point blank range and was seri-
ously wounded. Despite^ the serious iniurv, he continued to
rally his companv and led hi<» troops till he slumped que to
excessive loss of blood By then the mission had been final-
ly accomplished. The officer even at this stage had to be
'evacuated much against his wishes. His bravery and inspire
ing leadershio clayed a ^erv maior pirt in the success of his
company's mission, which it achieved inspite of veryheayj
casualties.

Captain Jasbir Singh Raina thus displayed most conspicu-
ous braverv. inspiring leadership, cool courage and devotion
to duty of an exceptionally high order.

2i Lieutenant Ram frakash Roperia (IC-39994),
(Posthumous) The Madras Regiment.

(Effective date of the award • 5th June, 1984).
On the night of the 5th/6th Tune, 1984, during operation

'Bine Star', ' C company of ?6 Madras was tasked to secure

the first flopr of strongly held building complex. The build-
ing complex was heavily fortified and strongly held by high-
ly motivated terronsts. Lieutenant Ram Prakash Roperia
was officiating as the officer Commanding ' C Company, 26
Madras. A, few staircases leading to the first floor of the
building we're effectively covered with automatic weapons by
the terrorists. Lieutenant Roperia decided to climb on to
the first floor of the building with the help of ladders. How-
ever, his progress was hampered due to effective machine
gun-fire. Three attempts to- reach the first floor failed and
further move appeared difficult. Lieutenant Ram Prakash
R.opena asked for volunteers to accompany him and in utter
disrega1 d for personal safety he along with Naib Subedar KG
Koshy p-isonally led the fourth attempt' arid succeeded in
climbing the first floor of the building. This personal exam-
ple of indomitable courage and outstanding leadership of
Lieutenant Roperia greatly inspired his men and enabled his
company to reach its allotted objective. Thereafter, Lieu-
tenant Ram Prakash NiWi:.! ..I.mp.viith Nb Sub KG Koshy
s t a r t e d c l e a r i n g t h e • ' " i i l . j i s I P I J J ' - \ \ . - I \ \ m a c h i n e g u n fife.

He personally led his company and cleared the complete first
floor of the building. He then decided to link up with *D'
company which was on the ground floor. He personally
led his men to clear the staircase. The moment he opened
the door of the staircase, he was fired upon by the terrorists.
Lieutenant Ropeiia lobbed two hand grenades and entered
the staircase One of the terrorists though injured fired at
Lieutenant Roperia injuring him seriously in the shoulder
and neck. Inspite of having been seriously injured, he fired
at the terrorist and killed him. Unmindful of his injury and
in complete disregard of his personal safety, he climbed
down the staiicase and established line with 'D' company.
Afterf reaching the ground floor he collapsed due to sheer
exhaustion and excessive Weeding. He was evacuated to
Hospital where he succumed to his injuries.

In this action Lieutenant Ram Prakash Roperia displayed
,most conspicuous bravery, indomitable courage, examplary
personal valour, outstanding leadership and devotion to duty
of an exceptionally high order and laid down his life in the
highest traditions of the Army.

3. 4050561 Naik Bhawani Dart Joshi. (Posthumous)
' . Garhwal Rifles' ,

(Effective date of the award : 5th June, 1984).
On the night of the 5th/6th June, 1984, during operation

'Blue Star', Naik Bhawani Datt Joshi's Company had been
given the task of gaining a foothold in an important complex
of building The building complex had been heavily fortified
and was strongly held by highly motivated terrorists and the
gate properly closed and blocked by them. Therefore, the
gate had to be opened up. As soon as a hole was made in
the^ gate, very heavy volume of fire eame on Naik Bhagwani <
Datt Joshi's platoon thereby , seriously hampering the pro-
gress of the oneration. At this juncture, the Commanding
Officer asked fo- volunteers to tackle the terrorists positions.
Naik JShawani Datt Joshi volunteered to undertake the mis-i
sion. Totally unmindful of the obvious danger and without
caring for his personal safety, Naik Bhawani Datt Joshi per-
sonally led his section in this operation. He killed one of
the terrorists wtfh his carbine and bayoneted another to death
thereby clearing the wav.for his platoon to rapture its objec-
tive Even though he was already injured, he pounced upon
another terrorist who was firing from behind a cover but in
the process he was morjally wounded. Beciuse of the cool
couraae displayed by Naik Bhagwani Datt Toshi. his com-
pany successfully captured its objective. (

Naik Brngwar' Datt Joshi thus displayed most conspicu-
ous bravery, '•p'-olute determination, cool courage and aevo-
f'on to dutv of ai exceptionally high order and laid down
his life in the h"?hest traditions of the Army.
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4. 4167546 Naik Nirbhay Sinfih. (Posthumous)
Kumaori Reslment.
(Effective date of the award : 5th June, 1984.)

Nhit Nirbhay Singh of 15 Kumaon was the Light Machine
Gun Detachment Commander of 'A' Company during anti-
terrorist operations in Punjab. His Company was tasked to
clear an important building complex which was heavily forti-
fied and strongly held by highly motivated terrorists, As the
Company advanced towards its objective, it came, under heavy
fire and suffered heavy casualties, The advance came to
halt. At this stage, the Company Commander rushed for-
ward all r,y himself towards the building. Seeing bis Com-
pany Commander charging in the face of intense fire, Niik
Nirbhay Singh ordered his Number 2 to follow him. They
reached the base of the building quickly, mounted a Light
Machine Gun and started firing to1 cover the move of their
Company Commander. The Light Machine Gun detachment
came under intense machine gun fire of the terrorists from
three to four posts from different directions Naik Nirbh.iy
Singh continued to remain in the open under heavy fire
covering the mpve of his Company Commander, At this
»tage, he detected a Light Machine Gun firing from a port
hole endangering the life of his Company Commander. He
immediately stood up, exposing himself to grave danger and
charged towards the Light Machine Gun, While doing so,
he was hit by a machine gun burst on his leg. Undeterred
by the injury suffered by him, Naik Nirbhay Singh drawled
towards the Light Machine Gun post exposing himself to the
effective fire and without caring for his personal safety, lob-
bed a hand grenade into the Light Machine Gun position and
•uccewfully silenced it. In the process, he was hit by a burst
of machine gun fire for the second time and was killed ins-
tantaneously.

Naik Nirbhay Singh thus displayed most conspicuous
gravery, cool courage, devotion to duty of an exceptionally
high o+der and laid down his life, In the highest traditions of
the Army.

5. Major Bhukant Misra (TC-22479), (Posthumous)
Kumaon Regiment.

(Effective date of the award . 6th June, 1984)

Major Bhukant Miira was the company commander of
'A' company 15 Kumaon, On the 6th Tune, 1984, during
operation 'Blue. Star* his company was tasked to clear terro-
rists from a very heavily fortified complex. Attempt to clear
the huildlng on the 5th June. 1984, had failed resulting in
Very heavy casualties. At 0440 hours on the 6th June, 19S4,
'A' Comoanv under Maior Bhukant Misra advanced behind
an Armoured Personnel Carrier which was soon hit by anti
tank fire of the terrorists. 'A' Company came under effec-
tive fire of automatics and suffered eight casualties. RrniWns
the momentary loss of command and control. Maior Bhukant
Misra in total disregard to his personal safety ruihed for-
ward and led his conmnnv despite the very heaw volume of
effective fire. He stood in front of his company ™d nrikc<\
men to follow him and charged the base of the building. This
daring act of Major Bhukant Misra gave tremendous inspira-
tion to his men and they followed him and charged on to
the objective. A Light Machine Gun from a port hole at
thii stage effectively stopped their further advance. M-i|or
Bhukant Misra disregarding his personal safety crawled up
to the position and destroyed the Light Machine ("Jun bv lob-
bing a hand grenade. While attemrJrlnn to enter the build-
ing Tie was hit by R machine gun burst and thus made the
iupreme sacrifice of laying down his life in the accomplish-
ment of Ms mission.

Major Bhukant Misra thui displayed mo«t conspicuous .
bravery, cool courage, dodged determination, inspiring leadcr-
•hio, devotion to duty of an exceptionally high order mid
.laid down his life in the highest tradition of the Army.

No. 18-Pres./85.—The President is pleased to approve the
award of the T>arnm Vhhisht Seva Medfil to the following
officers for distinguished service of the most . exceptional
order :—

PARAM VTSHTSHT SF.VA MEDAL
1. Lt Gen Bhupindar Singh (IC 2257), Artillery.
2. Lt Gen Kanwar Chiman Singh (TC 2276), Infantry,
3. Lt Gen Mohan Lai Tuli (IC 2355), Infantry.

4. Lt Gen Himmeth Singh (IC 4665), Infantry.
5. Lt Gen Codanda Nanjappa Somanna (IC 4471), Infan-

try.

6. I.t Gen Jagdish Raj Malhotra (IC 3964A) AVSM,
Artillery.

7. Lt Gen Rajindar Singh (IC 4525), Artillery.
8. Lt Gen Pran Nath Kathpalia (IC 4528P) AVSM, Ku-

imon Regiment.
9. Lt O n Jagat Mohan Vohra (IC 4767), SM, Armoured

Corps.
10. T_f Gen Kumar Mahipat Sinhji (IC 5095), Infantry.
11. Lt Gen Ananta Narayanan Ramasubramanian (MR-

371), AMC.
12. M?.j Gen Tirath Singh Verma (IC 4566), Infantry.
13. Maj Oen Ravinder Nath Kapoor (IC 5132), Artillery.
14. Maj Gen Mahendra Nath Rawat (IC 4779), Infantry

(Retired),

15. Mnj Gen Karam Singh (IC 5839), SM, Infantry.
16. Maj Gen Jagdish Narayan (MR 0597), VSM, AMC.

17. Maj Gen Baldev Rai Prashar (IC 19384), AVSM,
JAG's Dcptt.

18. Vice Admiral >farendra Bhalla, AVSM (40010 F) .

J19. Vice Admiral Jayant Ganpat Nadkarrd, AVSM, NM,
VSM (00086-W).

20. Air Marshal Prem Pal Singh, MVC, AVSM (3871)
Flying (pilot).

21. Air Marshal Subramaniam Raghavendran, AVSM
(38-10) Flying (pilot) . J

22. Air Marhsal Puran Singh Bajwa (3520) Medical.
23. Air- Vice Marshal Nar:iy?<nan Krishnan Nair, VSM

'(4075), Aeronautical Engineering (Electronic*) (Retired).
24. Air Vice Marshal Daya Shanker Mlshra, AVSM, VM

(4067, Aeronautical Engineering* (Mechanical) (Retired).

No. 19-Pres./85.—The President is pleased to approve
the award of Ati Vishisht Seva Medal to the following
officers fotf distinguished service of an exceptional order :—

ATI VISHISHT SEVA MEDAL

1. Maj Gen Satya Pal Sethi (IC 5321), Signal*.

2. Maj Gen. Kailash Mohan Dhody (IC 6830), Armoured
Corps.

3. Maj Gen Pramod Dattatraya Sherlekar (IC 6461), la-
feliigcnee Corps.

4. RWg Romesh Chandra Butalia CDC 4401), Artillery,
(RetireJ).

5. Brig Narinder Kumar Talw'ar (IC 6637) Grenadlen.
6. Brig Hardayal Singh (TC 6fi45) Signals.
7. Rrifl Toj Pratap Singh (IC 07048), Artillery.

8. Mai G"n Shaildendm Raj Bahuguna (\C 7305) Kumaon
Regiment.

9. Brig Hari Nath Hoon (IC 7609) Armoured Corps.
10. Brig Amarjlt Singh (IC 7753) Armoured Corps

(Posthumous).

11. Brig Ajit Singh Chopra (IC 7759), Tnfantry,
12. Brir Nanniwuneni Venkata Subbrarao CTC 8108),

Martha Light Tnfantry.
13. Bjig Surinder Singh Grewall (IC 1(1402), Armoured

Corps.

14. Brig Ian Anthony Joseph Cardozo (IC 10407), SM,
Tnfantry.

15. Brig Himmnt Singh Gill (IC 10445), VSM, Armoured
Corel.

16. Brig Vijay Narayan Channa (TC 8495), VSM, Guard*.

17. Brig Kulvender Singh (IC 10515), Infantry.
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18. Brig Harbhajan Singh Lamba (IC H227), Infantry.

19. Brig Niranjan Daw Parashar (MR 954), Army Medi-
cal Corps.

20. Maj Gen (Miss) Aliyath Rajommal (NR 12103), Mili-
tary Nursing Services.

21 Brifi (Miss)Kijnda Yadav Rao Shendc (AR 12142),
Military Nursing Service* (Retired).

22. Col Eustace William Fernandez (IC 12335), SM,
Artillery.

23. Col. Gurdial Singh Hundal (JC 12537), Artillery.

24. Col. Dhruba Jyoti Mukherjee (MR 01002), VSM,
Army Medical Corps.

25. Brig Krishna Nundan Prasad Sinha, (MR 1184), Army
Medical Corj» .

26. Col. Jegdish Kumar Arora (MR 01261), Army Medi-
cal Corp*.

27. Brig (Miss) Vunlfl Sawhney (NR 12308), Military
Nursing Service*.

28. Brig Bhim Sen Joshi (IC 7020), Infantry.

29. Rear Admiral Subha*h Chandra Chopra, NM (00131

30. Rear Admiral Surendra Prakash Govil (00165 Zl.

31. Commodore Jnanendra Nath Roy (50075 F) .

32. Surg Commodore Zainul Abedin (75282W).

33. Commodore George Kailath, NM, VSM (00303 N).

34. Commodore Mauli Bhushan Ghosh, NM (40070-1).

35. Commodore Satiih Chander Bindra (60040 B).

36. Air Commodore Keihava Dev Kanagat, VM (4433)
Flying (Pilot).

37. Air Vice Marshal Har Kriihan Oberoi, VM (4583),
Flying (Pilot).

38. Air Commodore Ajit Mohan Shahane (4685).

Flying (Pilot), (Retired).

39. Air Commodore Rajendra Kumar Dhawan, VM
(4736), Flying (Pilot).

40. Air Commodore Bir Inder Singh, VM (5040), Flyinf
(Pilot).

41. Air Commodore Madhukar Keshav Joshi (4399) Fly-
ing (Navigator) (Retired).

42. Group Captain Manakkal Narayanan Amirthalingam,
VM (5413), Aeronautical Engineering (Electronic*).

43. Air Commodore Shashi Kumar Samuel Ramdaj, VM,
VSM (4930), Aeronautical Engineering (Mechanical),

44. Air Commodore Kewal Krishan Chadha (4512) Loeii-
tici (Retd.).

45. Air Commodore Krishna Murthy Konduri (5033)
Account*.

46. Air Vice Marshal Gyanendra Nath Kunzru (4167)
Medical.

47. Col (Miss) Dharmamba Chinna Dunlur (NR 12429
F), MNS (Retired).

S. NILAKANTAN, Dy. S»cy to the President

MINISTRY OF PETROLEUM
New Delhi, the 28th January 1985

CORRIGENDUM
No. O-12012/33/83-Prod, :—The Words 'one year' appear-

ing in sixth line of para 1 of this Ministry's Order No.
O-12012/33/83-Prod dated 4-9-84 may please be substituted
by 'four years'.

Date of commencement of the Petroleum Exploration
Licence may please be treated as 10th November, 1983.

By order and in the name of the President of India.
P. K. RAJAGOPALAN, Desk Officer

MINISTRY OF SCIENCE AND TECHNOLOGY

(DEPARTMENT OF SCIENCE & TECHNOLOGY)

New Delhi, the 1st February 1985

RESOLUTION
No. ME.11O13/1/85-M.—In pursuance of para 9 of the

Government of India, Ministry of Tourism & Civil Aviation
resolution No. ME 11013/4/77-M dated 21-9-78, the compe-
tition of the Council for Meteorology & Atmospheric Science!
(CMAS) ihall be as set out below :—

Chairman
1. Secretary, Ministry of Science It Technology Depart-

ment of Science k Technology.

Member*

2. Director General of. Meteorology.
3. Three Additional Directors General of India Meteo-

rological Department.
4. Four Scientists outside the India Meteorological De-

partment to be nominated by Government.
5. Director, Indian Institute of Tropical Meteorology,

Pune.
6. Director General Civil Aviation.
7. Financial Adviser, DST, Ministry of Science t Tech-

nology.

Non-Member Secretary

8. An officer of India Meteorological Department
The Scientist* nominated to the Council shall nerve
for a period not exceeding 3 year*.

The above changes in the composition of Council for
Meteorology A Atmospheric Science* have been made with
the approval of the Prune Minister hi his capacity as Minu-
ter for Science & Technology.

ORDER

Ordered that a copy of the Resolution which shall take
effect immediately be communicated to all the Ministries/
Departments of the Government of India and all the State
Governments/ Union Territories/Union Public Service Com-
mission and the Comptroller & Auditor General of India.

Ordered also that the Resolution be published In the
Gazette of India for general information.

G. CHATTERJEE, Jt. Secy.

MINISTRY OF INFORMATION * BROADCASTING

New Delhi, the 21st January 1985
RESOLUTION

No. 309/3/84-TV.—With the implementation of the "Spe-
cial Plan for Expansion of TV Network" in the country to
cover 70% of its population, the need for expansion of TV
software generation capacity in the country has also become
essential. While Doordarshan itself i« expanding iti pro-
gramme production capabilities, Ministry or Information tnd
Broadcasting has decided to encourage settling up of video
software generation facilities outside Doordarshan.
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2. A considerable degree of enthusiasm ha* been shown by
individual* and organisations in the private sector to set up
«uch facilities and generate video software," To encourage
the growth of this new service activity and streamline tho
approval procedures of Government for it, the following pro-
cedures have been drawn up for considering applications from
parties wishing to enter this area :—

(») All applications for setting up Video Software Prc
duction Centres will be received at a single point I,
Director (D&C) in the Ministry of Information
and Broadcasting;

(b) Applications for setting up such Centres for gene-
rating Video software would be considered using
3/4" U-matic (Standard band) format and/or
1"B format equipment of indigenous supply. Ex-
pansion of these facilities to cover other formats
of recording for export purposes could be consider-
ed on merits, if accompanied by firm export com-
mitments. The Doordarshan would, however, jeetpt
software generated on cameras not lower in quality
than those manufactured by G.C.E.L.

(c) Applications for setting up facilities for conversion
of film to vidiio-tapcs/cassettei will not be con-
sidered;

(d) Applications will be considered by a Committee of
the Ministry of Information and Broadcasling, Direc-
torate General Technical Development and the De-
pal tnient of Electronics and necessary approvals
issued to the selected applicants for undertaking
vedio software. The Committee will make recom-
mendation; for procurement of necessary equip-
ment for consideration of Department of Electronics
ir. stxh cases.

(e) Approved applicants will then be registered by the
Minister of Information and Broadcasting.

ORDER
Oidered that this bt published in the Gazette of Tndia.

Ordered also that a copy of this be communicated to all
concerned (States/Union Territories/Ministries of the Gov-
ernment of India).

S. R. SINGH, Jt. Secy.
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